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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CLOSURE OF JAWAHARLAL NEHRU

UNIVERSITY
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THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): As the House is aware,
the Jawaharlal Nehru University is in
a state of turmoil since the beginning
of November, 1980, when the Univer-
sity issueq an order of expulsion of a
former M.Phil Student Shri A. Ma-
thialagan, from the University hostel
on account of his not having register-
ed for fifth semester and continuing
to occupy a room in the hostel in utter
violation and disregard of the Univer-
sity rules and without having cleared
his mess dues. Shri Rajan G. James.
another Ph.D student of the University
ang Some other students resented this
order. Shri James is alleged to have
misbehaved with the Vice-Chancellor
in the presence of a foreign delegation
on 4.11.80, Later on they resorted to
demonstrations, dharnas and other
coercive tactics to compel the Vice-
Chancellor to revoke the order of ex-
pulsion against Shri A. Mathialagan.
On the ground of alleged misconduct
and abusive language on the part of
Shri James, the Vice-Chancellor issued
a show cause notice and ap order of
suspension against him, as to why he
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should not be expelled from the Uni-
versity, It was at the same time made
clear to him that his case will be
referred to the Executive Council of
the University for consideration and
that he will be given every opportu-
nity to defend himself before action
Is taken against him. Meanwhile the
case of shri Mathialagan was ami-
cably settled and he was allowed to
stay in the hostel subject to the con-
dition that he will not commit any
fresh violation of the hostel regulations
ang register himself for the 5th Semes-
ter by 5th January, 1981, His mess
dues were reportedly adjusted against
certain paymentg due to him from the
University. The agitation, neverthe-
less, continued for the revocation of
suspension order of Shri James. As
the studentg indulged in wviolent acti-
vities, gmashing of glass panes of doors
and windows of the Acting Vice-
Chancellor’s residence and there was
no sign of abatement, the University
closed the libraries on the morning of
16th November, 1980, The students
protested against this and threatened
further agitation to have ihe libraries
reopened. After having reviewed the
situation in consultation with his
colleagues, the acting Vice-Chancel-
lor reluctantly decideq to close the
University sine die in exercise of the
powers vested in him under Statutes
of the TUniversity. The order of
closure was issued at 16.00 hrs. on
16-11-1980 and the students were ad-
viseq to withdraw from the hostel
immediately ang in any case by the
evening of 18th November. 1980, The
Executive Council to whom the
order of closure issued by the Vice-
Chancellor was reported. not only con-
firmed that order but authorised the
Vice-Chancellor to take suitable action
against Shri James in exercise of the
disciplinary  powers vested in  him
under Statute 32 of the University. The
Executive Council also advised the
Vice-Chancellor to constitute one or
two Committees for restoration of
normaley on the campus and to evolve
suitable norms for smooth functioning
of the University in Future,
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Even though the Vice-Chancellor
wag competent to take disciplinary
action against Shri James himself, in
order to be impartial he delegated
that power to Prof. B. § Samundri.
formerly Vice-Chancellor, Guru Nanak
Dev University and at present Visilor's
nominee on Executive Council. Prof.
Samundri has since made an enquiry
into the charges against Shri James
and submitteg his report, The Vice-
Chancellor also appointed a normali-
sation Committee consisting of two
Professorg and Presidents of the Tea-
chers' Association and the Students’
Union respectively. This Commitiee is
expected to start its work shortly.

The majority of the students resid-
ing in the hostels have since left and
only a few students conlinue to stay.
The Universily has issued a notifica-
tion on 2-12-1980 to the effect that the
Winter Vacations scheduled from
6.12,1980 to 6.1.1981 wil] be observed
from 3-12-1980 to 2-1-1981. However,
Shri James and his followers continue
to agitate and some of the students arce
on hunger strike in the campus near
the residence of Acting Vice-Chancel-
lor. Efforts are being made to persu-
ade the students to suspend the agita-
tion and start negotiations with the
University authorities with a view to
restore normalcy.

I am glad to inform the Honourable
Members that these efforts have borne
fruit and as per the latest intimation
from the J. N, U. authorities, the
students fasting in front of the resi-
dence of the acting Vice-Chancellor
have given up fasting at 6 P.M. on
7.12.1980. Further the J. N U. autho-
rities have decided that from 10th
December, 1980, i.e. from Wednesday,
during the winter vacation the Uni-
versity will restore library, laboratory
and messing facilities and other ame-
nities as also reopen University offi-
ces.

Moreover, the University would be
reopened after the winter vacation.
i.e. from 3rd January, 1981, subject to
fulfilment of certain conditions.
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12.17 hrs.
IMr. DEPUTY-SPEAKER in the Chair]
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SHRI S. B. CHAVAN: This is a

very limited issue about the closure of
the Jawaharlal Nehru University. In
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thig context, I ao not think it will be
possible and advisable for Govern-
ment to reply to all the points which
the hon. Member raised.

DR. SUBRAMANIAM SWAMY
(Bombay North East): Why is it not
advisable?

SHRI S. B. CHAVAN: Because, this
ig not 5 general discussion on the
working of the Jawharlal Nehru Uni-
versity, I think this is a very limit-
ed issue. The oppointments of Pro-
fessors and Lecturers n the JNU are
aone under certain statutes of the
University. If the hon, Member were
to bring to my notice that some ap-
pointment has been made or some-
bodly has been removed, in violation
of the Statute of the University, cer-
tainly we will look into it. But there
is no question of appointment of any
Committee of Members of Parliament.

SHRI ZAINUL BASHER (Gazipur):
There has all along been complaints
regarding the functioning of the JNU.
The matter has been raised in this
House also through questions and
other methods. There has been re-
sentm»nt among a very large section
of the people in the capital and out-
siae about the way the JNU is being
mismanaged. Even during the Janata
Party rule, the then Prime Minister,
Shri Morarji Desai, received some com-
plaiats about the functioning of the
University. He got the matter enquir-
ed, the report of the enquiry wag sub-
mitted to him and the then Vice-
Chancellor resigned zs v result of it.
But noboay as yet knows the con-

tents of the report of the enquiry
committee.

I think the report must be with the
present Governmeni{ This report
should be released and rlaced on the
Table of the House.

It is a common allegation that
Jawgharlal Nehru University is domi-
nated by persons of 5 certain ideo-
logy. In the matter of appointments.
in the matter of admissions, persons
who are devoted to certain ideology—
communist ideology. communist
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marxist ideology, they are given
preference. Somelimes, the Associa-
tions of both C.P.I. and C.P.ILM. unite
on Certain igsues, They are favoured
on matter of appointment and admis-
sion.

MR. DEPUTY-SPEAKER: The Ca:-
ling Attention is very clear. “To call
the attention of the Minister of Edu-
cation ana Social Wellare to the
closure of Jawaharlal Nehry Univer-
sity.”

SHRI ZAINUL BASHER: Closure
is a phenomenon that has come out
of a situation.

MR. DEPUTY-SPEAKER: It is not
a general discussion on the closure
of Jawaharlal Nehru University. I am
reminding him of this fact.

SHRI ZAINUL BASHER: The clo-
sure has come out of certain pheno-
menon. The university is suffering
from certain disease. Due to that
disease the closure has come about.
Without analysing these diseases we
cannot lalk about the closure and
think about the solution of the pre-
sent problems. By simply re-opening
the university, the problem will not
be solvea. The proble;m will arise
again and again. University will have
to be closed down like so many other
universities in the country. Jawahar-
lal Nehru University is a privileged
university. The Government spends
crores of rupees on it. The staff is of
the privileged persons. The food in
the hostel is subsidisea. They are
getting well furnished rooms in the
hostel. They are getting scholarship.
They are getting freeships. Large
number of them are living in a free
atmosphere. Academic standard is
good no doubt. 1 am not complaining
about the academic stanaard of the
university. They have™ mairntained it
s0 far as Social Sciences is concerned.
But in the field of ‘Engineering and
Science’, they have failed. The Centre
for Scientific Studies had to be closed
down after its eight years of function-
ing. In the same way the Centre fcr
Computer Science was established,
Crores of rupees were Invested in
that Centre but hardly a computer
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functioned in that University. Now the
Social Sciences even are suffering be-
cause for further studies, further re-
search there should be atmosphere
of calmness, quietness. No gerious
studies can be made in the gituation
in which the University is passing.
These are very serious matters. They
call for the attention ¢f the Ednuca-
tion Minister. I hope, if not now,
afterwards he will apply his mind
towaras the problemsg University is
facing, For the present I am asking
him about the report of Morarii
Desai Committee—the question which
my learned friend Shri Tariq Anwa:
has asked. This is a belated matter.
May I knoyw the content of the Report
of Morarji Desai Committee?

Another Committee had been
appointed. This was known as Jha
Committee which was appointed by
the Academic Committee of the Uni-
versity to go through the affairs of
Jawaharlal Nehru University. It was
expecled to submit its report after a
year. I would like to know whether
any interim rerort hes been submitted
to the Government, If so, what are
the details of that report.

Then, I want to know whether Mr.
Rajan G, James and oiher students
belonging to democratic front have
submitted g memorandum tp the Prime
Minister and to the Education Minister
anqg, if so, what are the contents of
the memorandum. 1 would like to know
whether the Government is taking
note of those contents and, in solving
the matters, whether those contents
presented in the ghape of the memo-
randum are to be kept in mind.

The hon. Minister has statea that
the JNU authorities have decided to
re-open the university on 3rd January.
1981 with certain conditions. I would
like to know what are those “certain
conditions”, how they are going to be
fulfilled and, if they are not fulfilled
the university is not going to be re-
opened on 3rd January 1981, asg is
being stated.

MR. DEPUTY-SPEAKER: Yoy want
the university to be re-opened or not
to be re-opened.
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SHRI ZAINUL BASHER: I want it
to be re-opened,

What are the conditions which have
been laia down for re-opening of the
university? 1 want to know that. It
might be that the conditions are such
ag cannot be fulfilea or as do noi
warrant re-Opening of the university.
What action is going to be taken to
normalise the affairs of the Univer-
sity? What action is going to be
taken on the memorandum which has
been gubmitted to the Government in
which allegations have been made
about the domination of certain ideo-
logies ip the campus?

SHRI S. B. CHAVAN: First of all
I would like to reply to a point which.
in fact, ig very relevant on the statc-
ment that [ have made on the floor of
the House as to what are the condi-
tiong on which the university is pro-
posed to be re-opened on 3rd January.
1981. The first condition would be th:
all agitational and coercive methods
are given up, the second is that all
dharnas are lifted. the third is that
normal discipline, security and peace
is restored and the fourth is that. in
future, there will be no demonstration
in the residential area., These are the
four conditiong which the university
authorities feel that the students
should agree.

So far as the other point which the
hon. Member has raisea is concerned,
the complaints were received by the
ex-Prime Minister Shri Morarii Desai
about certain matters happening in
the university, The report was sub-
mitted by a committee. After going
through the report it was thereafter
sent to the university for necessary
action. The university appointed the
Jha Committee to go into it and re-
commend to the university as to what
needs to be done. The Jha committee
has glso been requested to review the
working of the university for the last
10 years ana if any modification or
any alterations are required, that re-
commendation is to be made by the
Jha Committee.
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These were three or four guestions
which the hon, Member raised and
which 1 have answered. The rest of
the things I dg not think I need re-
ply.

SHRI ZAINUL BASHER: What
about the memorandum submitted by
the students belonging to democratic
front? What are the contents of the
memorandum and what action s
going to be taken by the Governmen!
on that?

SHRI S. B, CHAVAN. I enquired
into the matter. The information
given by the office is that
yet to receive the memorandum given
fo the Prime Minister. But, certainly.
it will be looked into as soon as we
get a coppy of the memorandum.

SHR! INDERJIT GUPTA (Basir-
hat): Mr. Deputy-Speaker, Sir. first
of all I would Ilike to express my
satisfaction at the fact that, according
1o the statement, the students have
deciaed to give up their fasling and.

ap the same time, the university
authorities have decided to re-open
the wuniversity as soon as the vaci-

tion is over Sp far so good.
I- was alsg going to ask the sam:
questiion which was asked by the pre-
vious member because nothing is in-
dicated pere. Now, he has inaicated
the conditions gn which the university
will be re-opened. I am apprehensive.
and my fears are confirmed, that i
this is all_if these folr conditions are
laid ana no more than that 1 also
have my doubts as to whether it will

we have

be possible to re-open the university

after fhe vacation.

These conditions are just some
sort of an order on the students to
give up any type of agitafion o
dharna or demonstration, even if they
are perfectly peaceful. 1{ you had saic
that no violent activities, this, tha®
and the other would be allowed, then
I could understand. There is ng re-
ference here to violent or peaceful
demonstration or anything. So, I am
afraia, this kind of bald enumeration
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of the so-called conditions will not
satisfy the students. I think, the Minis-
ter should better think over it and
have some consultation with the JNU
authorities if theyv are really serious
about reopening the University.

It js said in the statement here that
Prof Samundri has made an inquiry
inty the charges against Mr. James and
has submitted his report, Of course.
Parliament is, perhaps, not the place
to ask for what is there in that report.
and so on. But assuming that, follow-
ing the submission of Prof. Samun-
dri's report. the University authorities
decide to take more stringent action
against \Mr. James—he has been sus-
pended now,; they may deciae to ex-
pel him or something—and consider-
ing alsp that these four conditions
are being laid down—that no agitation.
no demonstration. no dharna will be
permitted—I think, putting these two
things together. the situation is not
very promising once the vacations are
over. During this closure. to which |
would like to add my voice of strong
nrotest hecause, whatever Mr. James
may have done—I hold no brief for
him; and for the information of the
hon. Members who spoke before me.
Mr, James is neither a Communist nor
a Marxist; he neither belongs to AISF
nor belongs to SFI....

AN HON MEMBER:
Front.

SHR1 INDRAJIT GUPTA. Yoy are
the chainpion of Democratic Front.
According to the University autho-
rities, it was certain actions resorted

Democratic

" to by M. James which led them bring

about the closure. He is neither a
Communist nor a Marxist. We do rot
want Senator MaCarthy in our Parlia-
ment. You see what is happening in
so many other Universities. Tell me
whose record is better. This jg all
deplorable that is going on now—so
many, Universities are closed. But, I
think this is a very strange thing that,
on the ground of one studenf's alleged
indiscipline or rowdv behaviour or
something the whole University was
closea down. This is like using a can-
non in order to kill a mosquito! I do
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not understand this, The whole Uni-
versity was closed down because one
student, according to them, had indul-

ged in some rowdyism and indi-
cipline. And now, the sort of
ria media which is sought to be
brought about is not at all, in
my view, promising or pracli-
vable and does not hold gut much
hope of a peaceful normalisation
after the vacations are over,
Secondly, during this closure

period. the teachers and the karma-
charis, the employees, were all
normally paid their salaries and all
that. But why were scholarships and
fellowships withhela? We would like
te know if this was also a punitive
measure or what. After the closure,
the scholarships and fellowships were
nct released, were withheld. This, I
think, was a wrong thing which the
University authorities should not have
done.

I hold no brief for the Jawaharlal
Nehru University. If a proper inquiry
15 to be held, is should be held. It
is not only that some charges have
now been submitted in a memoran-
dum by Mr., James and bis friends;
they have made some charegs, accor-
ding to the press, about corruption
corrupt  practices; these should be
looked into definitely. But, 1 know,
previously, one member of the teach-
ing staff, Prof. Javed Ashraf,—that
wag also published in the press—had
made so many charges, publicly against
the administration and the authorities
of the Jawaharlal Nehru University,
of certain irregularities and mal-
practices and violation of Statutes
also. Those should also be looked into.
1 have no objection at all if a proper
inquiry is held into these things. But
because of some disturbances taking
place there— I think, the worst dis-
turbances have taken place in so
many other Universities—my friends
on the other side should not try to
give it a particular kind of political
twist. T would remind them that
Jawaharlal Nehru University is one
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[Bhri Indrajit Gupta)

University where there is more provi-
sion, than in any other University, for
edmission of students belonging to the
backward classes. Scheduled Castes
and Scheduled Tribes studentis
are there al] right, but for Backward
Class students the provisions they
have got, the facilities for aamission
they have in Jawaharlal Nehru Uni-
versity are not available in any other
University. Don't just try to con-
demn the whole thing.

Something should bz done to im-
prove matters there, I have no doubt.
If a proper and impartial inquiry
committee goes into it, 1 am sure
many things will come out which
should be rectified. But I would sug-
gest that this Acting Vice-Chancellor
acted rather hastily in this matter.
Students have gone in front of his
office because they wanted to meet
him. For three days he did not come
to his office. They were sitting there
—quite peacefully. There was no
allegation that during the three days
they were sitting in front of his office
they had indulgea in any kind of
violence or anything. But they were
waiting there to talk to him but for
tliree days he did noi come. It was
only after that that they d~cided to
shift the dharna to the residential area
It he had come to his office, the sub-
sequent things would not have hap-
pened at all. Sp the Minister should
please look into these matters,

As far as the conditions are con-
cerned—which he read out, I hope
during the intervening period of the
vacation, they will hold some further
discussions and consultations and ftry
to sdopt some stand which would
really facilitate normalistion of stu-
dies there after the vacation is over.
Oa the one hand you may take fur-
ther drastic action against Mr. James
and on the other hand, you say that
the general body of students, even if
it 'remains peaceful. will not be per-
mitted 1o have any demonstration or
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anyhing. I think that ig the norma!l
right enjoyed by students in all Uni-
versities. The students of to-day are
not like students of our days. There
was some communication gap bet-
ween the students of nowadays and
the people of our age. We should try
to understand that and not try to be
so rigid and sp unyielding on all mat-
ters because simply they will not
stand it and you cannot convince

them by these methods.

Therefore, I would like that the
Minister would assure us that they
will just not sit tight and wait for
the dav of re-opening but that before
that they will try to take some steps
which will facilitiate restoration of
r.eace and normalisation in the univer-
sity.

SHR] S. B. CHAVAN: Regarding
the conditions which have been laid
dowa by the University, I think there
ceems to be some kind of a misunder-
standing. They only point which they
are emphasizing is that no coercive
methods should be used....

SHR1 INDRAJIT GUPTA: Even a
hunger strike is supposed to be coer-
cion

SHRI S. B, CHAVAN. If peaceful
methodas are adopted and peaceful
demonstrations are held and that too
not at the residences of the faculty
members but at the offices, I do not
think the University authorities are
objecting to that kind of demonstra-
tion.. .

SHR1 INDRAJIT GUPTA: You at
least will not consider it as coercion.
Will you?

SHR] 8. B. CHAVAN: | am aot go-
ing to judge, having given complete
autonomy to the Universities. ] am
just reporting what the Universitv
authorities have decided. I do not
think the stage has come when the
government should intervene in the
matter. .
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SHRI INDRAJIT GUPTA: Your in-
terpretation and theirs may not be
the same.

SHRI S. B. CHAVAN: ...If at any
stage my services are necessary, cer-
Jdainly at that stage we can look into
that.

The second point which was stres-
sed by hon. Shri Indrajit Gupta was
that the closure was declared by the
—Acting Vice-Chancellor rather hur-
riedlv merely on the demonstration
resorted to by the students. It is not
a fact. As things stand and as they
have reported to us, at night after 10
O'clock, while the demonstration was
held, the smashing of window panes
of the residence of the Acting Vice-
Chancellor was resorted to and this
was something which in fact created
a kind of feeling against the students
and alsp the University authorities
were  terribly scared that this
kind of demonstration, if it is to
cuntinue, will make their life im-
possible in that area and that is why
the University authorities tonk the
decision of closing the University.
Thereafter. the Delhi High Court was
aponroached by the students. Their
petition was dismissed by the High
Court saying that the University Au-
thorities were perfectly within their
righte tn exercise the powerg given by
the Statute.

The next point was about this.
(Interruptions).

AN HON, MEMBER: The decision
wag earlier convenient to you.

SHRI S. B. CHAVAN: 1 do not
know whether yoy are referring to
the decision given by the Delhi High
Court or the arguments put forth by
the advocate.

MR. DEPUTY-SPEAKER: You
need not reply to that.

SHRI S B. CHAVAN: 1In fact, I
would request the hon. Members also
to use their good offices in persuading
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both the students ag well ag the uni-
versity authorities to see that the nor-
maly is restored.

The hon. Shri Indrajit Gupta also
referreq to certain allegationg made
by Shri Javed Ashraf. Shri Vaidia-
lingam, a retireq judge of the Sup-
reme Court has been appointed to look
into the charges that have been level-
led against the university authorities.

I do not think anything more need
be said. il

SHRI HARIKESH BAHADUR
(Gorakhpur): Sir, the hon. Minister
hag very conveniently quoted one de-
cision of the High Court when the
Court observeq that the university
authorities were within their rights
2‘_ close down the university.

I would like to remind at this point
of time itself that other decisions of
the Court are also correct and no!
only when they suit the Government.
There is some kind of confrontatinn
between the judiciary and the execu-
tive. That is why I point out this
thing.

In fact, T want to say something
about Jawaharla] Nehru University.
It is a matter of great shock and erief
that whenever the studente raise their
demands. they are subjected to so™ -
kind of repression. Either the uni-
versities are closed down or the pnlice
is sant to their hostel. The police
personne] enter the students’ hostel
and they start heeting up the students.
Such tvpoeg of thineg are always hap-
penine throughout the country, Take
the recent example of the Allahabad
Unijversitv. There the studentg wan-
ted to submit a memorandum to the
hon. Prime Minister when she visited
Allahabad. They were not allowed to
submit their memorandum ang the
nolice started lathi-charging them ang
the brutalit, was demonstrateg by
the  Gnvernment machinery. This
thing always happens.

Even in my constituency itself, T
would like to point out that there is
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one engineering college—Madan
Mohan Malviya Engineering
College where the students
had been agitating, for long, and they
want that post-greduate classes of
engineering should be started. Though
this is a matter of the State Govern-
‘ment, I would like to point out that
when students demands are not being
wolved properly, they ultimately recort
to some kind of agitation. You will not
ultimately accept thrir demands and
vou will simp!y suppress the students
even when such genuine demends are
raised by the students. [n Jawaharlal
Uehru University too, students raised
certain genuine demands. But, the
university authorities did not acecept
those demands. They suppressed them
and closed down the university. Their
one semester i: going to be spniled
because of this closure. There have
been geveral charges of corruption and
ineficiency agains:t the university
s uthorities. Government had appoint-
©d several enquiry committees But
the reports of the enquiry committees
were not properly considered. No
action had been taken. Before that
also there had heen some enquiry
committee,. What was the use of
appointing the enquiry committees
when you are not going to look into
ihe recommendations and the renort.
Everything is being neglected. If
nothing is being properly looked into.
then, certainly there will be some kind
of agitation; ther. will be grienvances.
Ultimately it will spread like this. I
woulg like to point out here...

MR. DEPUTY-SPEAKER: Please

rome to the calling attention.

SHRI HARIKESH BAHADUR: 1
am coming to the Calling attention.
There is unemployment in the country.
There is some frustration among the
students and they start an agitation on
that. Some are committing suicides.
To-day we sez such kinds of things,
hecause you do not solve the problems
of the students.
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MR. DEPUTY-SPEAKER: Now ycu
come to the Calling Attention.

SHRI HARIKESH BAHADUR: 1
am coming to the caliing attention.
These are genuine demands of the
students. These 1nust be considered
properly and should be accepted. All
{hese demands which are put forward
by them are not incorrect; they are
not wrong. That is why 1 want that
sympathetically all those demands
<hould be cousidered. Now, Sir, I
would like to say one more thing.
There has been no suitable or com-
1.etent adminstrator appointed as Vice-
‘hancellor of the Jawaharlal Nebhru
University. Thcre had been some
neople of course. ] do not say every-
hady who had been appointed was
incompetent. Mast of the persons
appointed there as Vice-Chancellor
were pre-occupicd with several other
things. One person who left the
Universily recentlv wag pre-occupied
with many diplomatic assignments and
ali that. That wes why he did not
look into the preblems properly. I
would like to asl: whether Govern-
ment - is gfoing to appoint a Vice-
Chancellor who may revote his full-
time. At the moment there is an
Acting Vice-chancellor. Earlier there
had been full-time Vice-Chancellor but
they did not devote their full-time in
the university affairs. That is why I
wou'd like to ask whether government
ig going to appoint the Vice-Chancellor
wno will keep himself engaged with
the universily problems? This
university has got innumerable pro-
hlems and those should be solved pro-
perly. One must revote hig full-time
and attention to golve those problems
and listening to the demands and
grievances of the students. 1 would
like to request the hion. Minister that
the problems of this university must
be solveq ag soon as possible because
it is one of the leading universities of
our country.

I would also request the hon.
Minister to sympathetically consider
the point raiseq by me earlier regard-
ing Madan Mohan Malviya Engincer-
ing College at Gorakhpur, Students
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are demanding post-graduate classes
in that college. Les{ they may resort
to agitation ; would like the hon,
Minister to convey this feeling to the
State government,

~ SHRI S. B. CHAVAN: Sir, as re-
gards the Madan Mohan Malviya
Engineering college it will be very
difficult for me to rveply here. The
Hon'ble Member will have to come
separately. I would like to have full
information from him and the govern-
ment will look into the matter,

Sir, 1 do not think that anything is
pending of JNU with the Government
of India. The entire thing rests with
{he JNU autherities. The appointment
of Vice-Chancellor iz not done by
Government. A committee is appoinrt-
ed and that committee has already
been set-up with Mr. Beg as Chairman
of the Committee—being the Visitor’s
vepresentative—and as soon as their
recommendation ¢omes, Government
would liks to appoint the Vice-
Chancellor.

Sir, I think that it is not a corre-t
reading of the situation that lLere
were demands pending wih the JNU
authorities due to which studeats had
to demonstrate or resort {o agitation.
‘The staiement is eclear. It was an
isolated case of one of the siudents not
vegistering himzelf for fifth semesler
and also not clearing his mess dues.
What was heing stated at the time of
the closure of the university and
before they started the demonstration
I was an isolategq cingle instance and
in order to get their grievances re-
dressed the kind of behaviour to which
Mr. James resorted to was rather
objectionable. There was a foreign
delegation in the Vice-Chancellor's
room and in the npresence of the
foreign delegation these students
entered the room and sheuted all kirds
of slogans and behaved in an indecent
manner. Government will not like
this kind of attitude on the part of
students or responsible citizens as
vrell, (Interruptions) Government
cannot support this kind of behaviour
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in the presence of a foreign delega-
tion.
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SHRI S. B. CHAVAN: [t is very
unfortunate that the appointment
made by the Statutory Committee of
the University is being questioned on
the floor of the House. | do not think
that Government has any authority
to interference in the appointments
made by the University under the Sta-
tutes. They have full powers and so
long as they do not violate the Statutes
of the University, I do not think that it
is possible for the Government 1o
interfere in the malter,

SHR] RASHEED MASOOD: They
have violuted the Statute under Clause
28. It ig mentioned that only appoint-
ment of eminent people. . .,

SHRI S. B. CHAVAN: It is a matter
of opinion. You may not consider that
a  particular person appointed is
eminent whiie the Selection Com-
mittee considers that he is eminent.
These are matters in which Govern-
meni{ cannol interfere and if there
are certain things which zecording to
the Act are viclated, then at that stage
only Government can possibly inter-
fere in the matter. If the hon. Mem-
ber has got any such thing, he can
send that to me and I can merely pass
on that information to the University
authorities to enguire into the matter.
This can be dune since you have raised
that issue on the flnor of the House.
The hon. Member has made a mention
of Mrs. Satich Chandra wife of the
U.G.C. Chairman. The inform-tion
given by the office is that the Statnutory
Committee has made this appointment
and so nothing can be done in the
matter. :

MR. DEPUTY-SPEAKER: We go

to next item—Report of Estimates
Committee. '



